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NOlI-availability of Scrap fGr Steel 
Re-roUen 

4694. SHRI NAWAL KISHORE 
SHARMA: Will the Minister of STEEL 
AND MINES be pleased to state: 

(a) whether a large number of steel 
re-rollers, particularly in the small sector 
are suffering because of the non-avail-
ability of scr'ap; 

(b) if so, whether it is largely due to 
the fact that 96 scrap re-rollers of the 
S.R.M.A. get a major share at the cost 
of 1000 others; and 

Ie) if so, the steps contemplated to 
meet the situation? 

THE DEPUTY MINISTER IN THE 
Mlr-.'lSTRY OF STEEL AND MINES 
(SHRI SUBODH HANSDA): (a) Re-
rollable scrap 'availability is at present 
short of demand and this may be affecting 
the steel re-rollers. 

fb) and (e). It would not be correct to 
say that this is largely due to the scrap 
re-rollers of the S.R.M .A. getting a 
major share. 

lDdia', Share In Expenditure DB Peaee 
FOI',e iD MlddIe Eat 

4695. SHR.1 NAWAL KlSHORB 
SHARMA: Will the Minister of EX-
TERNAL AFFAIRS be pleased to state: 

(a) wbether estimates for tbe expendi-
ture to meet the requirements of Peace 
Force for Middle EaSt bave since been 
prepared; 

(b) if so, the estiplated .contribution 
which India will have to pay and the 
mode of pdyment thereof; and 

(c) the extent to which India will be 
in a position to keep a watch on the ex-
penditure? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFA[RS 
(SHRI SURENDRA PAL SINGH): (a) 
Yes, Sir. The Secretary General has 
presented an estimate of US $ 30 million 
for the operation of the United Nations 
Emergency Force in the Middle East 
from 25th October, [973 to 25th April, 
1974. This figure is still to be approved 
by the United Nations General Assembly. 

(b) According to estimates adopted in 
the Financial Committee of the United 
Nations General Assembly, India's con-
tribution will be US $ 72,144. Payment 
will have to be made in US dollars or in 
any otber currency acceptable to the UN 
for this purpose. 

(c) India, as a member of the United 
Nations, is entitled to take part in all 
discussions on the financing of the UNEF. 
As such India will be able to partic;pate 
in all decisions relating to the financing 
and can thus keep an eye constantly on 
the expenditure for the Force. 
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4698. SHRI B. R. SHUKLA: Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether Sbri Ashot.: Solomon who 
was recently arrested in Delhi in con· 
nection wilhbashisb case, maD'agCd to 
secure passports to go abroad fOur times 
since 1968 althoush he was on bail in 
connection with some criminal ~ 
pending apinst him; and 

(b) if so, the reasoDS for permittioa 
him to leave India during the pendency of 
investigation for trial against him? 

THB MINISTE.R. OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
and (b). It is not true that Sbri Amot.: 
Solomon bas been given passport flicilities 
to travel abroad afler his involvement in 
a crimiltal case was brought to our aotice 
by the Delhi police authorities on 
lS-1l-1973. 

The facts of the case are that Sbri 
Solomon had applied and received an 
Indian passport in July, 1968 on the basis 
of a duly verified pusport 'application 
which was complctc in every respect 
Sbri Solomon subsequently in July, 1971, 
applied for the renewal of his passport 
and since there was nothing adverse 
against him his passport was renewed till 
July, 1974 (6naI). 

Now that Sbri Solomon's invohcmcnt 
in 'a criminal casc has been brought to 
our DOtice by the Delhi police authori-
ties. we have issued necessary instrudioos 
to all •• tborities concerned that be 
shonld not be given any passport facilities 
without prior c1C1U'8DCe from this Minis-
try. 
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